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M.P,NO, 306/93 Orders

None present for the petitioner,

Ehis is an application for restoration of
O.A. NO, 95/93 which was dismissed in default
on 15,4,93., The present petition was moved in this.
Tribunal on 17,5.,93, We however, condone the delay
if any in the presentation af this petition and
restored the said 0,A, to its original position,

0.A.NO, 95/93 be listed for admission on 17,111,934

M;P; stands disposed of accordingly.
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